27.06.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION

COURT NO.35
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.30 PM

1. W.P.(C) 7309/2014 RAHUL SHARMA ANUJ AGGARWAL,ASHUTOSH DIXIT
VS NORTH DELHI MUNICIPAL ESHITA BARUAH,GAURANG KANTH
CORPORATION & ORS.

2. W.P.(C) 7311/2014 SHANKAR PRASAD ARYA ANUJ AGGARWAL,ASHUTOSH DIXIT
VS NORTH DELHI MUNICIPAL ESHITA BARUAH,GAURANG KANTH
CORPORATION & ORS.

3. W.P.(C) 7312/2014 MEENU RANI ANUJ AGGARWAL,ASHUTOSH DIXIT
VS NORTH DELHI MUNICIPAL ESHITA BARUAH,GAURANG KANTH
CORPORATION & ORS.

4. W.P.(C) 3463/2017 AMRIK SINGH S.C.KUMAR, P.C.JHA

CM.NO.15171/2017 VS GOVT.OF NCT OF DELHI

& ANR.
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